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{b) the names of organisations/as-
Sociations receiving financial aig from
‘the Social Welfare Board for the same
projects as well as from the foreign or-
ganjsations; and

(¢) whether Government have pres-
cribed some rules and practices in re-
gard to getting assistance from the
foreign countries so far as the question
of assistance of foreign countries is con-
cerned?

THE MINISTER OF STATE IN THE
MINISTRY OF RURAL DEVELOP-
MENT (SHRI HARINATHA N.ISRA):
(a) This information is not being
maintained in this Ministry.

(b) While the Central Social Wel-
fare Board does not have any infor-
mation about this, they have asisted

more than 600 institutions, in Orissa
in 1980-81.
(¢) Certain guidelines for accept-

ance of grants from foreign govern-
ments etc, by institutions in India for
educationa] and other purposes have
been prescribed.

Progress of Agricultural Programme

4814. SHRI K. PRADHANI: Will the
Minister of AGRICULTURE be pleas-
ed to state:

(a) whether Central Government
had sought information regarding the
progress and thorough review of the
Central Agricultural ~ Programmes and
adequate steps were taken for achiev-
ing the targets indicated in these pro-
grammes;

(b) if so, the details regarding ttge
response of State Governments in this
regard;

(c) whether the Central Govern-
ment{ have made some suggestions in
this regard; and

(d) it so, the details thereof?
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THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SHRI YOGENDRA MAKWANA):
(a) Central Government seek informa-
tion regarding progress of Central Sec-
tor Programmes, including the pro-
grammes identified for the Productivity
Year anq the New 20-Point Program-
me, from the State Governments
through Monthly/Quarterly Progress
Reports. The information regarding
progress is supplemented by field vi-
sits undertaken by the officers of the
Department.

(b) to (d) The State Governments
Tespond by furnishing information on
the progress of varjous programmes
in the progress reports. The data re-
garding achievements so reported are
utilised by the Central Government
for purposes of monitoring. Wherever
the achievements show shortfalls, in
relation to targets, the same is refer-
red back to the State Governments for

necessary action to accelerate the
pace of implementation of the pro-
gramme,

Drawing of Wheat by Ration Card
Holders

4815. SHRI B. V., DESAI: Wil the
Minister of FOOD AND CIVIL SUP-
PLIES be pleased to state:

(a) whether ration card holders in
Delhi are currently drawing only about
60 per cent of their entitled wheat ra-
tions:

(b) if so, whether the Food Corpo-
ration of India has stated that a total
of 40,000 tonnes of wheat are lifted
every month from the five F.C.I. stor-
age centres by owners of 3,000 odd
fair price shops in the capital;

(¢) whether this falls well below
the rationed capacity;

(d) whether great hardships are
being felt by the card holders in Delhi
due to this cut;

(e) what are the other factors res-
ponsible for the same and by what
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time Government are likely to pro-
vide cent per cent wheat to the card
holders; and

(fy whether there is any shortage
of wheat also which had leq to this re-
duction?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD AND CIVIL
SUPPLIES (SHRI BHAGWAT JHA
AZAD). (a) to (f) The Delhi Admin-
istration have reported that the exist-
ing monthly allocation of 41,000 ton-
nes of wheat is inadequate and have
requested for increase to the level of
60,000 tonnes ‘per month. The allot-
ment of foodgrains to the various
States/Union Territories is made on a
month to month basis taking into ac-
count the availability of stocks in the
Central Pool, relative needs of the va-
rious states, market availability and
other related factors. As a result of
monthly reviews, the allocation are in-
creased /decreased wherever neces-
sary. These allocations, however, are
only supplemental to open market
availability, and are not intended to
meet the entire consumption require-
ments of the population,

Against the monthly allocation of
41,000 tonnes of wheat for public dis-
tribution system, the Delhi Adminis-
tration are lifting almost the entire
quantity. While it has not been pos-
sible to increase the monthly alloca-
tion of wheat to Delhi, it has been
suggested to them to make equitable
distribution of wheat to all the food
card holders within the existing allo-
cation and also to weed out bogus ra-
tion cards.

Granting Status of Universities to
Agriculture Research Instiution

4816. SHRI B. V. DESAI: Will the
Minister of AGRICULTURE be pleas-
eq to state:

(a) whether some of the résearch in-
stitutions in the field of agriculture
will be granted the status of agricultu-
ral universities;

" (by if so, whether these will include
institutions dealing with fisheries and
forestry; '

(c) by what time the final decision
in this regard is likely to be taken;
and

(d) whether he has directed the uni=
versities to set up special cells to mo-
nitor the quality of fertilisers, pesti-
cides and other chemicals inputs used
by farmers?

THE MINISTER OF AGRICUL-
TURE (RAO BIRENDRA SINGH): (a)
Rezcatly the University Grants Com-
miscion has recommended conferment
of th: ‘Deemed-to-be University’ status
on Indian Veterinary Research pnsti-
tute, Izatnagar. The proposal is under
the consideration of the Government.

(b) There is no proposal to confer
this status on any institutions dealing
with Fisheries and Forestry at pre-
sent,

(c) Does not arise,
E:

(d) No, Sir. While addressing the
Vice-Chancellors of Agricultural Uni-
versities on 19th February, 1983, the
Union Minister for Agriculture has
suggested that Agricultural Universi-
ties should have facilities to help moni-
tor the quality of fertilizers, pesticides
and other chemicals used by the far-
mers.

Reommendations of working group of
private Housing
4817. SHRI B. V. DESAI
SHRI K. LAKKAPPA :
SHRI P, M. SAYEED .

SHRI KRISHNA KUMAR
GOYAL :

Will the Minister of WORKS AND
HOUSING be pleased to state:

(a) whether the Union Ministry has
called upon the States to take :





